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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

Original Application No. 574 of 2024 

In the matter of : 

News item titled "DDA ignores directions to remove official constructions on floodplain 

builds more" appearing in The Hindu dated 18.04.2024 and Other 

RESPONSE OF DELHI POLLUTION CONTROL COMMITTEE DPCC WITH 

RESPECT TO THE ORDER DATED 22.05.2024 & 07.08.2024. 

1. That, this Hon'ble Tribunal has taken up this matter suo mot 
u on the basis of the news 

item titled "DDA ignores directions to remove official constructions on floodplain, builds 

more" appearing in The Hindu dated 18.04.2024 and other. 

2. 
That vide order dated 22.05.2024, Hon'ble Tribunal has also impleaded DPCC as one of 

the respondents which is required to file its response in the said matter. 

3. 
That, the examples of encroachment on the Yamuna Floodplains mentioned in the 

aforementioned order dated 22.05.2024, information available with DPCC and status / 
information including status as on 31.08.2024provided by DDA vide letter dated 
05.09.2024 is briefed in the following table : 

Status / Remarks 
(Provided by DDA, as on 31.08.2024) 

Sur Ghat : 

The Sur Ghat was inaugurated on 13.04.2000. 
It is a Bathing Ghat having area of about 13.60 
Hectare. The existing facilities includes 
Civil Structure (Bathing Pools, Administrative 
Building, Changing Rooms etc.), Boundary 

Para No. of 	Examples of 
Order dated 	Encroachment 
22.05.2024 
3.1 
	

Sur Ghat, expanded 
over an area of atleast 
2,000 square metre, is 
located just over a 
100 metre from the 
wazirabad bridge in 

1 
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North Delhi 	and 	a 
mere 50 metres away 
from the river. The 
entire 	complex 	is 
built on the Yamuna 
floodplains 	and 	is 
enclosed by barbed-
wire boundary walls, 
features 	tiled 	floors, 
four 	2 	concrete 
rooms, 	and 	a 	40- 
metre-long pool, and 
is 	often 	visited 	by 
Hindu 	families 
performing 	the 	last 
rites 	of their 	loved 
ones. 	Large 	letters 
painted on a 12-foot- 
high 	wall 	proclaim 
the 	area 	under 	the 
jurisdiction 	of 	the 
Delhi 	Development 
Authority (DDA). 

wall with barbed wires to separate the river & 
the Ghat and Approach Pathways laid with 

Tiles. 

Restoration of Sur Ghat in the portion which is 
free from litigation is proposed by DDA and 
timeline for restoration is 30.06.2025. 

As per the recommendations of the Experts in 
their report on " Flood Plain Development 
Yamuna River, NCT of Delhi" 	in October 

,2015, Sur Ghat needs to be made more 
natural. DDA has proposed to rejuvenate the 
current infrastructure of Sur Ghat by reducing 
hard-scaping and increasing the amount of 
green spaces. 

3.2 Qudsia Ghat has been 
renamed as „vasudev 
ghat" by DDA and 
instead 	of 	getting 
reclaimed as per NGT 
orders, more 
permanent 	structures 
have been constructed 
there, including large 
sitting areas and 10- 
foot-high 	elephant 
statues 	affixed 	to 
concrete bases. 

Qudsia Ghat 

Area of the Qudesia Ghat (renamed as 
Vasudev 	Ghat) 	is 	16 	Hectare which is 

proposed 	for 	restoration. 	The 	work 	of 

rejuvenation 	has 	been 	assigned 	to 	M/s 
INTACH. The proposal aimed to revive the 
lost historical / cultural / religious connect to 
the river. Progress is 93 % (Civil) & 75 % 
(Horticulture) till 31.08.2024, 

The area around the Ghat has been designed 
with small patches of grass & pathways. 
Approximately 10 Hectare portion has been 
developed 	as 	eco- 	developMent 	zone, 
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3.3 

The DDA has also 
entered into an MoU 

with a registered 
society which will 
conduct a „Yamuna 
Aarti" at the ghat 
regularly. 

At another casting 
yard adjoining central 
Delhi"s 	Baansera, 
advertised by the 

DDA as an "eco-
friendly" bamboo 
park, a 12- foot wide  

facilities for sitting & public attraction 
(Chhatris & Elephant Statues) have been 
provided. There is MoU for conducting 
evening Aarti (twice a week). 

The work of parking in progress at Nigam 
Bodh Ghat side. The work of grit wash for 
garden well completed. The stone work of 
Ghat steps is in progress.. 

Baansera: 

Baansera is developed on old C&D dumpsite 
and is sub part of Kalindi Aviral Project of 
DDA for restoration and rejuvenation of 
Yamuna floodplains. DDA has transformed it 
into green. 

concrete road has 
been built. 
Construction 	and 
demolition waste was 
found dumped in the 
floodplain, and the 
premises of a ready-
mix concrete plant 
were also found 
concretized. 

A casting yard is present in the area. The 
casting yard belongs to PWD project for the 

construction of the Barapullah Elevated 
Corridor Phase- III project. The 12 feet wide 
concrete road was built by PWD for this 
purpose. 

DDA had urged PWD to remove the C&D 
waste dumped near the guide bund and in the 
area abutting ring road, which was partially 
removed. The process of removal is still 
underway. 

Due to the prolonged use of this site for 
ancillary activities related to infrastructure 
projects in the past, a substantial amount of 
Construction and Demolition (C&D) waste 
was deposited before DDA initiated the 
restoration efforts at this site in 2022. 

As informed by DDA, Baansera - Approx. 50 
Hectare is completed and rest area is to be 
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developed. For Children play area & Bamboo 
Shelter 	tendering 	is 	in 	progress, Cafeteria 

work 	completed, 	Maintenance 	work 	in 
progress, Bridge at small water body work in 
progress. Timeline for completion of project is 
31.03.2025. 

3.4 The 	now-defunct 
Millenium 	Bus 
Depot 	near 	Sarai 
Kale 	Khan, 	which 
was built atop a large 
portion 	of 	the 
floodplain ahead of 
the 	Commonwealth 
Games in 2010, still 
remains 	in 	its  

concretized 	form, 
despite directions for 
it to be recovered. 

Millenium Bus Depot: 

The Millennium Bus Depot near Sarai Kale 
Khan was constructed during the Common 
Wealth Games, 2010. The land was previously 
under the possession of DTC and the same has 
been transferred to 	DDA 	in 	2022. 	The 
structures that were a part of Depot have 
already been removed. 

As informed by DDA, site is outside the once 
in 25 year Flood Plain. 

3.5 About two kilometers 
from 	the 	Signature 
Bridge in north Delhi, 
a casting yard 
(confined areas where 
all concrete 
structures are 
typically cast) can be 
found 	on 	the 	right 
side of a road which 
cuts 	through 	the 
eastern bank of the 
Yamuna"s floodplain. 
Its 	boundary 	walls 
enclose 	a 	concrete 
space almost as big as 
a football field. 

Signature Bridge : 
As 	• , mrormed by DDA, the casting yard 
mentioned in NGT Order belongs to DMRC 
and is existing on the eastern bank of the 
floodplain in between Wazirabad barrage and 
the Signature Bridge. 

DDA has / is making efforts for removal of 
C &D Waste / Debris from the Flood Plain by 
various 	infrastructure 	agencies 	including 
DMRC. 

 
Following 	DDA's 	intervention, 	NCRTC, 
DTTDC, DMRC, DJB and other agencies have 
already removed large amounts of malba / 
construction 	waste 	from 	their 	areas 	of 
operation on the floodplains. 

4 
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Asita East, a project 
designed 	to 
"rejuvenate 	the 
ecology of the 

Yamuna floodplain" 
also features concrete 
pathways over 10 
feet wide, affixed to 
the ground with 
cement at many 
places." 

Asita East 

The total area of the Asita East project is 197 
Hectare out of which 90 Hectare is under the 
ownership of DDA and the remaining 107 
Hectare is owned by Irrigation and Water 
Resources Department, Uttar Pradesh. Entire 
project is being executed by DDA in 
agreement with the Irrigation and Water 
Resources Department, Uttar Pradesh. 

The Asita East restoration scheme included 
multi-tier plantation of native origin conducive 
to floodplain ecology. 

Floodplain in this stretch is about 5- 6 meters 
below the abutting road / pathway with 
interlocking pavers that are permeable. The 

rest of the pathways across the site are of 
natural earth (kaccha). 

Grasses along with plantations are in Asita 
East. 

Copy of the letter dated 05.09.2024 of DDA is at 
Annexure-1. 

4. That, High Level Committee (HLC) has been constituted by the Hon'ble National Green 
Tribunal vide order dated 09.01.2023 in OA. No. 21/2023 in the matter of Ashwani Yadav 
Vs. Govt. of NCT of Delhi [now being dealt in O.A. No. 06 of 2012 in the matter of 

"Nizamuddin West Association Vs. Union of India and Ors".] with Chief Secretary, Delhi 

as Convener and Secretaries / HODs of various Ministries / Departments of Govt. of India 
/ Delhi as members. 

The High Level Committee (HLC) was asked to deal with all issues as set out in order 
dated 27.01.2021 in OA No. 06 /2

012(Manoj Mishra vs. Union of India & Ors) and other 
ancillary matters. 

5 
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5. That, High Level Committee (HLC) prepared Department wise detailed Action Plan for 

Rejuvenation of River Yamuna including action point for "Regulation of River Yamuna 

Flood Plain including removal of Encroachments / Dhobi Ghats" (Restorative projects in 

Flood Plains and Removal of Encroachments). An order dated 27.01.2023 was also issued 

by the Chief Secretary, Govt. of NCT of Delhi for implementation of the said action plan 

and directions mentioned in the said order. Copy of said Action Plan and order dated 

27.01.2023 of Chief Secretary have already been submitted to Hon'ble Tribunal on 

31.01.2023. 

6. That, progress of various projects mentioned in the said "Action Plan for Rejuvenation of 

River Yamuna" is reviewed by the High Level Committee regularly. Ten meetings of the 

High Level Committee have been held so far since January, 2023. Last meeting was held 

on 23.07.2024. 

Copy of the Minutes of the Tenth Meeting of the High Level Committee held on 

23.07.2024 are at Annexure-2. 

7. That, this Response of DPCC may kindly be taken on record. 

(Dr. K. S. J achandran) 
Member Secretary, 

Delhi Pollution Control Committee 
New Delhi 

Dated: 19 .09.2024 

6 
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Email 
A N N-EX Li RE - 

wmc2 dpcc <wmc2dpcc2023@gmai . m> 

Fwd: Monthly progress report as on 31st August 2024 in 
reference to the order of 1 message 

Hon'ble NGT in OA No. 673/2
018 (Reg. Rejuvenation of River Yamuna). 

SE HCC-3 
<sehcc3dda@gmail.corn> 

To: wmc2 dpcc <wmc2dpcc2023@gmail.com
> 

Kindly find the attached report herewith on the above-cited subject for your perusal and information. 
With regards, 

Suptdg. Engineer, 
HCC-3/DDA 

---------- Forwarded message 
From: SE HCC-3 <sehcc3dda©gmail.com> Date: Thu, Sep 5, 2024 at 5:02 PM 
Subject: Monthly progress report as on 31st August 
Rejuvenation of River Yamuna). 

To: WMC-II DPCC <dpcc.wmc2.delhi@gmail.com
> Cc: cehort©dda.or <cehort@dda.org.in

>, <kalpana. 

2024 in reference to the order of Hon'ble NGT in OA No. 67
3/2018 (Reg. 

skhurana2026©dda.gov.in> 

Kindly find the attached report herewith on the above-cited subject foryour perusal and information. 
With regards, 

Suptdg. Engineer, 
HCC-3/DDA 

Eff-i Monthly Progress Report as on 31st August 2024_0001.pdf 2643K 

Mon, Sep 9, 2024 at 9:48 AM 
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(Er. Rajnish Kumar) 
SEIHCC-3/DDA 

c6 

Through e-mail 
DELHI DEVELOPMENT AUTHORITY 

OFFICE OF THE SUPERINTENDING ENGINEER, HCC-3 
17TH  FLOOR, VIXAS MINAR, LP. ESTATE, 

NEW DELHI -110002 

No.F 14 DPCC/HCC-3/DDAJ676 

To 
	 Dt.05.09.2024 

Sh. D.K. Singh, 
Addl. Director, DPCC, 
Deptt, of Environment, Govt. of NCT of Delhi, 
5th  floor, ISBT Building, Kashmere Gate. 
Delhi -110006. 

Sub:- Monthly progress report as on 31"August 2024in reference to the order of Hon'ble NGT in OA No. 673/2018(Re . Rejuvenation of River Yamuna). 
Sir, 

Kindly find enclosed herewith the monthly progress report as on 31' August 2024 in 
respect of projects taken up/to be taken up by DDA for development of Yamuna River Front for your kind perusal please. 

Yours faith y, , 

End: As above. 

Copy to : 
1. 

CE/Hort./DDA for kind information please (through email), 2. 
Smt. Kalpana Khurana, Addl. Comm.(LS), DDA for kind information please (through email). 

SE/HCC-3/DDA 
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DELHI POLLUTION CONTROL COMMITTEE 
DEPARTMENT OF ENVIRONMENT, GOVT. OF NCT OF DELHI 
FLOOR, ISBT BUILDING, KASH MERE GATE, DELHI 110006 

visit us at: http//dpec.delhigovt.nie.'n  
F. NO. DPCC WNW II / 0.A•2 A hwa adav) / 2023/4. t idt1 Dated: Dc? 

Arniex LI, -2 
By Email / SpeedLOOS 

PRGENT/NGT  IATTE 

held on 2107.2024. 

Please find enclosed herewith Minutes of the "Tenth Meeting"of the 
gh 	 e (HLC) constituted by the Hon'ble National Green Tribunal (NOT) to 

onkor the progress w.r.t action points of the "Action Plan for Rejuvenation of River Yamuna" 
vapous (der 

directions of the Hon'ble NGT held under chairmanship of Chief Secretary,  
on .2:.07;2024 for urgent necessary action and submission of the Action Taken Report to 

ice as mentioned in the said minutes. 

Yours Sincerely, 

(Dr. K. S. Ja chandran)  
Special Secy. (Environment. GNCTD) 

Cum Member Secy., DPCC 

Shakti, Govt. of India, Shram Shakti Bhawan, New Del -11000 1. 
Environment & Forest and Climate Change, Govt. of India, Indira 

6w Delhi -1,T0003. 

 fi4, New belhi - 110003. 
iS:ion or Clean Ganga, 1st Floor Major Dhyan Chand, National S adi 

i 1100.02 

o grie,u4urei  
inistry of  

eneal Forest},  
jBh'Win; 'Jot 1r 

atioital 

,-loping*,axi Urban Affairs, Nirman Bhawan, Maulana Azad Road, Delhi-110011 , 
Ministry of Environment & Forest and Climate Change, Govt India, Indira 

Road 

st Arjun Nagar, Delhi -110032 
►ovt. of NCT of Delhi 419, Udyog Sadan, 

(INCTD, 9th Level, Delhi Secretariat 

1, Parivdsh Ethawan 
ndtisine's Dep 

nal 'Chief 

ovt.of India,Krishi Bhavan, Dr. Rajendra Prasad Road, New Delhi- 01. „ 	, 

NA Delhi-11002 
m No. 101, Nirman Bhawan, Delhi 

undh, Sha.stri Nagar,Delhi-31. 

a an, 
=vk' 

, 

ut'• h 	h 
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2 	 111 13. Commissioner, Municipal Corporation of Delhi, 9th Floor, Dr.S.P.M Civic Center, JLN Marg,De1hjo2. 
14. 

Principal Secretary (Environment & Forest), 6th Floor, Delhi Secretariat, LP. Estate, Delhi — 02. 
15. Pr. Secretary, Finance Department, GNCTD, 4th  level, Delhi Secretariat, LP. Estate, Delhi - 02. 16. Pr. Secretary Cum Development Commissioner, Development Department, Govt. of NCT of De 

Under Hill Road, Delhi-11005. 
17. Pr. Secretary (PWD), MS0 Building (PWD Iteadquarters), rro I.P. Estate, Delhi — 110002 
1$. Pr. Secy. (Revenue) cum Divisional Commissioner, 5 Sham Nath Marg, Delhi-54. 
19. Chairman, Delhi Pollution Control Committee. 51 level, Delhi Secretariat, LP. Estate, Delhi - 02  20. Chief Executive Officer, Delhi Jal Board, Varunalaya Ph-11, Jhandewalan, Delhi-110005. 
21. Chief Executive Officer, Delhi Urban Shelter Improvement Board,Punarwas Bhawan, IP Estate,Delhi-02. 

Managing Director, Delhi State Industrial & Infrastructure Development Corporation Ltd. N-36, Bombay 
Life Building, Connaught Circus, New Delhi — 110001 

23. Add! Pr. Chief Conservator of Forest, Forest Department, GNCTD, Vikas Bhawan, IP Estate, D 114-02 
24. Member Secretary, Wetland Authority of Delhi, 6th  Floor, Delhi Secretariat, I.P.Estate, Delhi - 02. 
25, District Magistrate (South West District), Old Terminal Tax Building, Kapashera, Delhi-110037 
26. District Magistrate (Central District), 14, Darya Ganj, New Delhi- 110002. 

Copy to: 

Pr. Secretary to Hon'ble U. Governor, Govt. of NCT of Delhi, Raj Ni as, Delhi -110054 
Additional Secretary to Chief Minister, GNCTD, 3th Level, Delhi Secretariat, Delhi — 110002. 
Secretary to }Ion'ble Minister (Environment & Forests), 7th Level, Delhi Secretariat Delhi -110002. 

Officer to Chief Secretary, GNCTD, 5th Level, Delhi Secretariat, Delhi — 110002. 

(Dr. K. S. JayaPIK4andran)  
Special Secy. (Environment, GNCTD) 

Cum Member Secy, DPCC 
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Minutes of the "Tenth Meeting" of the High Level Committee (MX) constituted by the KWh! 
e National Green Tribunal (NOT) to monitor the progress w.r.t action points of the 

"Action Plan/op Rejuvenation of River Famuna" and various other directions of the Hon'ble NOT held under the chairmanship of Chief Secretary, ONCTD on 221722A4 

Tenth meeting of the High Level Committee (LUX), constituted by the Fion'ble National Green Tribunal 
(NOT) vide Order dated 09,01.2023 in OA No. 2 1 /2023 in the matter of "Ashwani Yadav Vs. Govt. ofNCT of Delhi" (now OA No. 06/2012 "Nizamuddin West Association 	(Joi") to monitor the progress w.r.t action points of the "Action Plan for Rejuvenation (If River Yamuna" 

and other directions of the Hon'ble NC
T, was held under chairmanship of Chief Secretary, Govt. of NCT of Delhi in the Conference Room of 

Sth  Level, Delhi Secretariat at 04:30 PM on 23 07 2024. 

attended by the members of HLC and Secretaries / HOD s of various Departments I 
of attendees is at Annexure - "A". 

virorunent)-cum-Member Secretary, DPCC presented before the }MC the status of  tiori points (Annexure- "B") of the "Action Plan for Rejuvenation of River Yamunan 
27.0 1.2023 issued by the Chief Secretary, GNCTD pursuant to I' meeting of the HLC 

2023 under the chairmanship of Hon'ble Lt. Governor. 

HLC that an Interim Application (IA No. 72 / 2024) has been filed by the Nizatnudd 
Vest Association on 31.01.2024 in 0.A. No. 06/2012 in matter of "Nizarnuddin West Association Vs. 
niod.orIndia" seeking certain directions in respect of Barapulla drain. It was apprised that an Execution 
pheation 	No. 05/ 2024) has also been filed regarding compliance of the Directions of the %ale 

arional Green Tribunal in judgment dated 13.01.2015 in OA No. 06 / 2012 in the matter of "Manoj 
of India and Ors " and OA No. 300 / 2013 in matter of "Manoj Mishra Vs. Union of 

to control of pollution and Rejuvenation of Yamuna". 

directed all concerned departments to present the status of Action Taken 
ireciiors of Hon'ble NOT in the judgment dated 13.01.2015 before the HLC in its next 

• 	'idee January, 2023 were apprised to the HLC, as per following Table: 

,Ach'evements 

ent capaci 

Status in 
anuary, 2023 

632 MOD 

Target by July, 2024 

964.5 MOD. 

792 MOD 

Status in 
uly, 2024 

712 MOD 
increased by 80 

MGD 
607.1 MOD 

nereased by 77.1 
MGD) 

97.30% 

98.24% 

98.82% 

Under Test & Trial run 

Completed 

823



40 lohnent of land for DSTPs Land at 38 location 
allotted out of 40 

DSTPs 

Trapping of sub drains of Najafg 
Supplementary. Drains 

74 0 50 
ncreased by 44) 

Laying of Sewerage Network in Unauthorized 

Colonies 

1168 
(increased by 421) 

747 	 1437 
Excluding 161 colonies 
here NOC is awaited 

201 colonies -0 
months after allotmen 
)f land/receipt of NOC) 

h Sewerage nnee n of1 Clusters  639 581 
creased by 23) 

200 Km. (Approx. 85.38 Km 

529.5 Km. 
(Approx. 

162.25 

vat of encroachment o Flood Plain o 565.32 acres land 
from 	encroachment 
from May, 22 to June 
24. 

observed that the action is lagging by the concerned Departments / Organizations on the followin 
issues, wherein projects are being I have been running behind the pre-decided timelines: 

Projec Revis 
Timeline 

Timeline 
(As per 
Action 

Rema 
(Status in 
June, 2024) 

Remar 
(Status 

December, 2023 

Constniction of New 124 
STP at Olchla 

une, 
2023 

Physical Progress Physical o ss — 97.30% 
— 94.7% Started Started taking effluent in 
taking effluent in 2023. 
December, 2023. 

ion... of. New 07 
Sonia Vihar 

ogress 98.24% Sept, 
2023 

Physical 	Physical 
Progress 
82.5% 

ion Upgnidatioil of following major S 
Liquid 	Line Physical Progress — 9 
started in June, trial run 
2023. 

Under 

D Kondli 7.88% Un July, 2024 

2024 
July, 2024 

Liquid 	Line Physical Prot  
started in June, trial run 
2023. 
Physical 	Completed 
Progress 78 % 
Physical 	,Physical Progre 
Progress — 89 % 

e Network provided — 277 (D 
2 )  

Sewerage Network provided — 370 
24) 

`Unauth  
Colonic 
Connection, 

8) itT Cl 
sewe ge n of 

Perfo ance Audit 

ed to sewerage 
get of 

TP$ 
submi 

Only one Additional  
connected to sewerage network since 
Feb, 2024 

inc -February, 2 

Sept, 
2024 

July, 
2024 
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uiaj6r'drain trapped an 
d sub drains through an 
independent agent-7' 

Timeline—March-2024 
NO 'Survey of 200 'sub drains 

completed. Report of 63 sub drains 
submitted to DIE 

flut of 200 km, 66.428 km de-silted 
against the target of 94.93 km (Timeline- 
June, 2023, Revised Timeline -June, 

2024). 
Cott of 529.5 km, 162.25 de-sil ed 

.(without discharge and water q .Phase-2 (with discharge and water 
quality) work started but held up due 
to monsoon season.  

• Wili be completed by Dec. 2024, 
Out of 200 km, 86.66 km de-silted  
against the target of 94.93 km 
(Timeline- June, 2023, Revised 
Timeline -Dec, 2024). 

Out of 529,5 km, 367 km de-silted 

8 Afte 

00% Treatment of Sewage 

2)' Trapping of all Drains 

) Sewerage Network in 1799 Unauthorised Colonies and 639 I 

Industrial effluent management by 13 CETPs 
	 Clusters 

Sludge (Septage) Management 

gulation of Floodplain (By DDA) 

lization of Treated Waste Water 

her Issues viz. (i) Solar Power Generation alongNajafgarh 
ntnental ManagementPlan)  

81:;1.00  Percent Treatment of Sewag  

age Management in Delhi: Present scenario 

Sewage Generation 

led ;Treatment capacity of 38 

TPs of DJIi(Excluding 

TP of 124 MOD Capacity) 

bon of existing 38 STPs 

Capacity (252..1MGD) 

Sonia Vih 47 

iberations and detailed discussions on the above mentioned issues, the following decisions 
w.r.t, action points of the "Action P an for Rejuvenaation o River Yantuna": 

in, and (ii) Najafgarh Jhee 

799 MGD(80% of 990 MOD Water Supply) 

712 MGD (89.9 of Estimated Sewage Generation 

607.1 MGD (85.27% of installed capacity 
76.65% of estimated sewage generation) 

80 MGD %)  

184.9 MGD 23.35%) 

present status of completion of work of new STPs at Okhla, Rithala  
8.82% &Y 9788 % respectively. Chief Secretary enquired from DJB 

of these three new STPs. DJB informed that in all these three 
y ancillary work like surrounding roads are to be completed 
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As per Ac ion P a 
Timelines 

nfl; 2023  
)ecember, 2023  
tine, 2024 

.2 It was informed by DIB that revised time line in case of Capacity 814 MG!) is Sept.2024 and 
case of Capacity 964.5 MGD is Dec.2025. However, Chief Secretary directed to take necessary 

ction to achieve original timeline. 

8.1.4 Water Ouailty MonitorinkResults 

8.1.4.1 Water Quality of River Yamuna at eight locations viz. TSBT Bridge, ITO Bridge, N zamu din 
Bridge, Okhla Barrage, Agra Canal at Okhla Barrage and Asgarpur (D/s of Okhla Barrage after confluence 
of Shandara & Tuglakabad Drains) is being monitored by DPCC on monthly basis. 

8.1,4.2 Comparative results of Analysis Reports of Water Quality of River Yamuna at six locations in 
respect of BOD, COD, DO and Faecal Coliform for the months of January, 2023 and July, 2024 in Tabular 
F (Annczp e C") was apprised to HLC. 

8.1.4.3 Water Quality of Untapped drains out-falling into River Yamuna of January, 2023 and July, 2024 
was also apprised to HLC. The data of water quality of such 10 Untapped Drains is at  nnexure -"D"s  

December 2025 

Sept, 2024 

Revised Tunehnes& Scenario 
Timelines Capacity (in MGD) 

814  

964.5 

8.1.4.4 Chief.  
Asgarpur (D/s of Okhla 
DiB that due to Imireaft4,:l -was 
Drain causes increase in 
position 	g 	t. 8-8171PI 

increase in BOD level in month of July (i.e. 80 g/1 
of Shandara & Tuglakabad Drains). It was informed by 

e coming from UP through various drains into Shahadara, 
ief Secretary directed DPCC to ascertain the factual 

out falling into Shandara Drain and apprise HLC 

8.L5M nitorin , 0 

liii Jai Board operating in Delhi  
not taken in case of New Okma  

conunissioned by Sept 20241 
monitoring Conducted b 

Construction of 40 New DSTPs 
92 

Up-gradation and increasing capacity of existing 18 STPs 	
113.5 

8.1.3 Future Scenario (As per Action Plan & Revised Moan 

8.1,3.1 After construction of new STPs DSTPs, Rehabilitation/ Up-gradation of Existing STPs & other 
projects of DJB)] 
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8.1.6 

8,1.6. l HLC was informed about the progress made 
Vihar & .Dellf Cate. It was informed that the progress 
follows. 

ns ruction of 03 New STPs at Okhla, Sonia 
cen 2.5'! April, 2024 to 30th June, 2024 

024 MG a 	Progres, 
2021) 

ye ivrihd) {Stained taking afilue t 

Thar (07 MGD Ca i y): Total Progress 98.24% (2.74% in above period) 
to SIP (10 MGD): Dill informed that Removal of Reliance Mobile Tower is r 
of STP. t) Al MotILJA allotted the land however yet to be handed over to D 
t around 500 trees to be cut at that land parcel.  

ry, shown displeasure that WU had not earlier pointed out the fact egarding 
tting of large Number of trees for construction of Delhi Gate SIP. Chi Secrets 

ore the alternative site to avoid cutting of trees and also explore the possibility of 
MGD STP in place of 12 year old 2.1 MGD STP at Deli,' Gate. A way forward is 

'ought before HLC in its next meeting. 

New DSTPs 

817.1 tof4Il DSTPs, land has been allotted in respect of 38 DS s and rest of 02 DSTI'S at Na -abans 
land Is yet to be allotted by DDA, 

tus resent ofall 40 DSTPs was briefed to the Committee and giv ai below:  

under award 	 - 01 Case 

er Received 	 - 16 Cases 

- 01 Case 

Invited/ Re-invited 	 - 14 Cases 

grider approval 	 - 06 Cases 

al is ited 	 - 02 Cases 

eretary shown his pleasure to know that issue of land in ease of 38 DSTPs got 
directed 	expedite the work. A way forward in this regard shall be 

radation STPs 

us iiutespect of up-gradation ofexisti.ng 18 STPs was briefed to the Cornxr ittee. DJB 

(40 MGD) STP has been completed as already 

Keshopur Ph-Ill, R ihini Sector-25, Nare a, Coronation 
it was informed that half stream has been upgraded 
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(iv) n case of 08 STPs, work is in progress with 43-70 % work completed and revised timeline requested 
for completion of these projects is September, 2024 (Earlier Timeline was December, 2023 and next 
Revised timeline was March 2024); 

(v) Regarding up-gradation of four STPs it was informed that Estimate in process for A/A BA ES ( 
Administrative Approval & Expenditure Sanction) (Earlier Timeline was December, 2024). 

(vi) In case of Yamuna Vihar Phase — I SIP & Yamuna Vihar Phase-Ill STP (Earlier Timeline was 
2024, Revised timeline is March, 2025), Estimate in process for A/A & ES. 

In cases of Keshopur Phase-I STP file sent to competentauthority to be considered reinviting of 
tender, Estimate is in process for A/A & E/S. 

ine a rox, 200 	and sewer tine 

8.1.9.1 The progress of de-silting of Trunk/ Peripheral sewer lines (approximate 200 km) was briefed to 
the committee. Out of 200 km, only 86.66 km sewer line has been de-silted against the target of 94.93 km 

th timeline of June, 2023 & Revised Time line of June-24. The committee expressed its dissatisfaction at 
the slow pace of desilting works. 

8.1.9.2 Further Proposed Revised Timeline for completion of de-silting of Trunk / Peripheral sewer  
submitted by  DJB is Dec., 2024. 

8.1.9.3 It was also informed that de-silting work of sewer line below 1000 mm diameter (approx. 529.5 
Km) has also been taken up by DJB and 367 Km of sewer line has been de-silted. Revised Timeline for 
completion of de-silting of sewer line below 1000 mm diameter (approx. 529.5 Km) is June, 2024 against 
earlier timeline of December, 2023, Further Proposed Revised Timeline for completion of de-silting of 
Trunk/Peripheral sewer lines submitted by DJB is Dec., 2024. 

&1.9A Chief secretary desired to explore possibility of High Definition Cameras / IOT based System 
AO De-silted Trunk Sewers to find out the conditions of de-silted Trunk Sewers & asked DJB to start 
with a pilot In this regard. 
Chief Secy. also asked MB about cast of De-silting in cumulative length of 94.4 km desilted till 
03.08.2023 in sewer line below 1000 mm dia. DJB ensured HLC to provide the correct cost before 
next 

81.9.5 DJB was directed to expedite the work of de-silting of Trunk / Peripheral Sewer Lines and 
Sewers below IOQO mm diameter without any further delay. A timeline in this regard shalt be 

submitted to I1LC. 

.8.1.10 I Stor 	trflrainsand Sewera eS s em bothwa 

(1) In regard to list of 120 	 which Storm water entering sewerage, 66 connections have 
been disconnected, in case of 24 connections, no intervention is required. Remaining 23 connections  

rtains to MCI) and 07 coin:1010ns pertains to PWD. 

Further, in regard to list'of191 points / drains in which there is discharge of waste water from the 
sewerage system of •DJB, joint mspectlon was carried out and 149 drains were found trapped/dry, 06 

drains untraceable,10 drains trapped- not limed 	partially trapped & 26 drains action is to required 

to be taken. DJB prepared a fresh list of 	tions (IDMC meeting), Joint Inspection to be done  

for Verification. 
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h ers 
Un uthorised Colonies & Connection639 JJ 

Q1jsc4_Colonies  

Sewera 
Sewera 

ewera Icretw rk n 

n, Pogrcss in 573 unauthorised colonies in January, 2023, which was to be 
o far, sewer network has been provided in 37! unauthorised colonies 
unaii wised colonies-  Detailed discussion were held on the status of 

are ccimplte 

r,1 

an 

62 unall 
33 colonies 

. 2 colonies; 
in 62 c6 

sed,  c • 
e was appriscd that 90-99% of the works are completed in 

0-69% of the works are completed in 
0-24% of the works are completed 

/ 	 Drains: 

8.2.1 It was informed that following 22 drains are out-falling into river Yamuna in Delhi: 
 

• 02 Drains fNajafgarh (including. 
 Supplementary Drain) & Shandara} being large drains and technically 

not feasible to tap whole drain however included in Interceptor Sewer Project where substantial flow of 
sub-drains has been / will be tapped. 

• 

02 Drains (Delhi Gate Drain & Sen Nursing Home Drain) Partially Tapped; 
• 09 drains flow yet to be tapped / diverted to Sewer / STPs for treatment. 

Tapped; 

8,2.2 Statua of above mentioned 13 Untapped Drains a 
KC. ine uding following three major drains: proposed action by DJB was briefed to 

n case of Barapulla Drain and Maharani Bagh Drain, 86 % cumulative progress has been made and the 
evid meline for completion of the work was March,2024 (Timeline in the Action Plan was 

be 2023). DJB proposed further Revised Timeline Dec.2024 

Mori Gate drain, cumulative progress is 60.54 %and revised timeline for completion of the 
was March, 2024 (Timeline in the Acti©n Plan was September,2023). DJB proposed further 

Timeline Dec.2024 

ong wi 

DJB inforthed that half of the flow of Mori Gate Drain is already tapped. Chief Secretary 'directed 
to explore the possibility to take flow of Mori gate Drain at Okhla SIP instead of Coronation Pillar 

STP by conittucting a SPS at Nigam Bodh to avoid destruction of Vasudev Ghat 
°which is coming in the Way ofproposed pipe ne. 

ecretary shpwn his, displeasure about progress in tapping of the remaining waste water of these 
(Delhi Gate & Sen Nursing Home) as since long DJB has been showing these as partially tapped. 

8.2.3 Regarding Performance Audit of completely tapped 11 major drains and all sub-drains, DJB informed 
,that M/s= WAPCOS has submitted the reports of phased (without discharge and water quality) and Phase-2 
(with scharge and water quality). Work has been started but held up due to monsoon season. DJB 'iflforrned that, ,1 will be completed by December, 2024. 

8,3 	
evogreSS madeiiir extending sewerage network to 1,799 unauthorised colonies was apprised to 

the Conuni ec The'sewer line 'was•laid and notified in 747 unauthorised Colojes when the Action Plan for 
RejuvenatiOn.9 river Yamuna was prepared in January, 2023. However, sewer line was laid and notified in 
168• tinailhO' rise :.dol i es' in- 

 July 2024 Status in remaining 631 unauthorised colonies in July, 2024 is as below:  
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(ii) In 161 Unauthorised colonies, NOC was earlier awaited being forest area or "0 Zone" or AS1 land. It * 
was informed that NOC has been issued by Forest Dept. in case of 05 unauthorised colonies. In case of 
04 unauthorised colonies falling under "0 Zone ",it was informed by DDA that NOCs have been issued 

by DDA. In case 01 04 Unauthorised Colonies, laying of sewerage network is not feasible and DJB 
needs to submit detailed report with reasons and solutions. Further, 26 unauthorised colonies were not 
traceable earlier, out of which 16 unauthorised colonies have now been traced by DJB with help. of 
GSDL and plan will be submitted by D313 in respect of these Unauthorised Colonies. 

In 318 unauthorised colonies, sewer network is to be laid along with DSTPs, out of which work has 
completed in 15 unauthorised colonies an increase of 04 colonies since last lLLC meeting. 

DM apprised the 1-11,C that they have lbnnally applied for NOC in respect of 73 unauthorised 
colnics from Ridge Management Board of Delhi and a ler following due process, final decision will be 

taken by Hon'ble Supreme Court of India, 

8.3.1.2 	Now, out of 1,799 unauthorised colonies, sewerage network has now been provided in 1168 

unauthorised colonies, witnessing completion in 104 more colonies since last HLC meeting. 
.3.1,3 Chief Secretary, GNCTD asked DJB about connectivity of sewers with DJB STPs in 1168 UCs 

sewer line laid & Notified, DJB confirmed that all 1168 UCs sewer network is connected to DJB' 

1.42 Connection of 639 JJ Cluste 

&42.I It was informed that there are 639 JJ Clusters out of which 581 are now connected with the 

ern of DJB. DJB provided the brief status of remaining 58 ii Clusters as under: 

Measures Proposed by DJB Status No. of 
ter  
2 pped in sewer line (work in progres 

be trapped after commission of proposed sewer network in 

nauthorized Colonies 
trapped in to se erage network by installing 

Feasible
stabon 

sites approved by NIVICG for which demand 	en raised for 

fw'ds from NMCO 
Trapped In STP through major storm water drain/ trapping work are in 

Not feasible due to space constraints and multiple outfalls, etc, 

h 

.4.2.2 The HLC.observe4 no ignifieait  
as directed to expedite the work in 58 JJ Clusters and  

onnecting JJ clusters since the last meeting and DJB 
ubmit detailed individual action plans. 

8.5 IndustriaLEfflu nManaEeml  

83.1 Member Secretary,  
respect of parameters monitored by .D 

meetingmoeting the prescribed stan 
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wasrin ormed th tiUD De 
Regulation, 2024'  

e-- 
or is sal ofSeptage a 

son ,,w 
4t 1 0 '0 	er,vi 

or deposit of septage 
cle 

uses 
Ulan, 

ent, GNCTD has issued "Delhi Water Board Septage Manaement g n 13.03.2024 including following  amendments in the existing 

y unauthorized {unlicensed) entities shall be Rs. 50,000/- plus 

places other than the designated places by authorized licensee shall 

e services of unlicensed vendors/vehicles for discharging the septage 

DM offices, X in DJB/1&FC, Sub Inspector in 
impose penalty 

on of septage shall be fitted with GPS  
o the Delhi Jai Board for tracking of such 

elht., 	re 	d rani 
anthe rank of Naub Tehsildar 

ecto in CD `hall be 

device fln 

d Departments to take urgentnecessary- action en,
Report to IlLe. 

n4 

e c 

8.5.24:Regarding nog; adatini of CI:'TPs i twas informed that i 1 CETP5 are being operated and maintained 
by the CETP Societies. Rest of the two CETPs at Narela & wana are being operated and maintained by 
DSIIDC through their concessionaires and upgradation of both the CETPs have been carried out. 

8.5.3 was informed that Govt. of NCT of Delhi videnotification dated 01.01.2024 had given powers in 

Hon'b 
respectof 	CETPs, presently

' being operated and maintained by CETPs Societies, to DJB, However le high 
 GNCTD tatting further necessary action. Court has quashed the said notification dated 01.01.2024 and Industries Department, 

8,5.4 Executive bireetor, DSIIDC informed that Report of Joint Inspection Team consisting of officials 
ft it 'dusty Department, GNCTD, DS1IDC, DJB & DPCC for assessing the overall functioning of 11 

there EIT'sin Delhi is awaited and Industries Department / DSIIDC will take necessary action after getting 

Attion Est Dyeing Industries / Units in Non-Conforming Areas of 
Delh' 

DPCC i
nformed about the action taken by the Joint Teams consisting of MCD, DPCC, 

n er Companies, DJB against Dyeing Industries / Units i Non-Conforming Areas of 

ow f 28.04.2023 to 15.07.2024 and the same is briefed bel: 

of Dyeing units inspected 

Sealed / Disconnection of e ectri 

dyin units by 

it Was i n formed that with respect to 
"Delhi Water Board Septage Management Regulations, 2018' 

for.col!ection, transportation and disposal of waste of septic tanks (S ptage), District Magistrates are taking 
rneeiiiii0n action against the defaulters. The cumulative action taken by DMs since said notification daied 2 .201 8-.,was briefed to IILC. 

Chie 	
showp his displeasure over insignificant progress in action agai Joint Teams and directed to nst 

expedite action against violating Industries / units. 
Se a Mana ement 

340 

I44 
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8.7 	 & 	nat" 	 d Re oval of E 	 oieets of DOA  

8.7.1 DDA provided Status and progress of 10 projects for restoration & rejuvenation of flood plains of 
river Yamuna and removal of encroachment, which was briefed to the Committee. As directed in previous 
meeting, DDA also submitted information and basic data related to flood plains encroachment It was also 
informed that there are 26 cases in Courts related to encroachments at Yamuna Flood plain. 

8.7.2 Chief Secretary, ONCTD directed DDA to move an application before Hon'ble High Court of Delhi 
to club all 26 Cases of land encroachments in Yamuna Flood plain which are being heard in District & 
Session Courts and also to expedite the work. 

8.8 Utilization of Treated Waste Watt 

8.8.1Out of 607.1 MOD treated STP water, 125 MOD (90 MOD + 35 MGD) is being used in Horticulture 

and Lake rejuvenation & Water Bodies etc., 267 MOD is the mandatory return flow in river Yamuna, 100 

MGD (70 MGD + 30 MOD) is proposed to be used for ground water recharge at DJ B Marshy land near 
ronation Pillar, Bhalwasa Lake, Jhangirpuri Drain by March, 2024. 115.1 MOD treated water is still 

available for its utilization. 

8.8.2 DJB has following projects for utilization of 75 MOD treated STP water: 

Smiriti Van/ Lake 100% Completed. 
0 MGD) 

Sanjay Lake from 100% Completed 
Kondli STP 
10 MOD 

NTI3C Eco Park 
MOD 

hini Lake 	98.5% (Timeline — August, 2023). It was informed that the 
No. 1 (15 MGM 	work of the lake has been completed/ being completed, and 

electric connection is awaited for commissioning of the 
same. 

2 100% (Timeline Jan, 2023). It was informed that the work 
of the lake has been complete& being completed, and 
electric connection is awaited for commissioning of the 

	same. 	  
Okhla 	 Timeline December 2023 It was informed that bids against 

20 MGD 	the tender have been received and the matter is under 
rocess. 

uly, 2023) 

GNCTD directed UD department to explore the possibility of funding for 
portation of treated water through AMRUT 2.0 Scheme of Govt. of India, uying tankers 

8.9 Soh'  Po er (neration a o g Nataffarh Drell" 

8.9..1 It was 	 of Najafgarh Drain from Dhansa to Ambrhai done by SECI and 
1&FC on 01.08.2023 Site from Dhansa to Ghummanhera in length of 6 Km under consideration for 
Installation of solar panel on right bank of Najafgarh Drain 

8.9.2 It was also informed to Power Deptt vide letter dated 02.04.2024 requested l&FCD to implement 
proposed project through RESCO model by SECT & I&FCD and I&FC to sign PPA with SECT. I&FCD 

land owning agency, convey oq Pqver 1) 

8.9.3 Chief Secretary directed that the Power D 

8.94 Further Chief Secretary, directed l&FCD / rower Department to carry out a D 

proposed stretch to assess the poten 	generation Solar Power. 

it..wiH be Nodal Department. 

Su 
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TtNDANCE SET 
ubje 	 210' IVIeefin of th High Level  

NGT in 0.A 	 Committee 01 C) constituen t by Hon We No 2
. /2023 in the matter o `Ashwani Y day Vs. Govt of 

Uor 
NcT of Delh (now OA 06/2012 in the matter of "N 	mmlin 	Vs. eview pro 	 West gress in implementation or

r  Rejuvenadoji of River Yatnuna. 	 Action Plan 

e Conference Room of Chief Sect', GNCTD, 5 Level, Debi Secretariat 
23 07.2024 
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Time: 04:30 PM 23.07.2024 

10th  Meetingof the High Level Committee (EILC) cconstituent by Hon'bie  
NGT in OA No. 21/2023 in the matter of "Ashwani Yadav Vs. Govt. of 
NCT of Delhi" (now OA 06/2012 in the matter of "Nizammudin West Vs. 
uor) to Review progress in implementation of Action Plan for . 	• 
Rejuvenation of River Yamuna. 

e:• Conference Room of Chief Secy, GNCTD, Level, Delhi Secretaria 

S 

Designation  
Organization 

Signature 

Amy 	P (At 

KvAn 

- '4 
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REJUVENATION OF RIVER 
YAMUNA 

gs : 201 Jan, 14th Feb, 149' Mar , 21st Apr, 09th June, 10th  Aug, 10th Oct 202 
lOth Jan,2024, 20th Feb,2024 

To Review progress in implementation of Action Plan & 23 07 2024 
- Vetting of Status Report filed before Hon'ble NGT 

OA.4No.  
06/2012 

(Nizamuddin West Association Vs Uol) 

Interim Application filed by Nizamuddin West Association on 31.01. 024 In OA No. 6/2012 in matter of 

Wizamuddin West Association Vs. Union of India' 

*Execution Application has also been filed regarding compliance of the Directions of the Hon`ble 

National Green Tribunal in judgment dated 13.012015 in OA No. 06/ 2012 in the matter of lkfanoj 

Mishra Vs. Union of India and Ors "and OA No. 300 / 2013 in matter of "Man©j Mishra Vs. Union of 

India and Ors.' related to control of pollution and Rejuvenation of Yamuna.  

Response filed by DJB, DPCC & DDA. ,Hearing before Honbte NGT held on 01,07.2024 & 04.07.2024 
and next hearing is scheduled to be held on 02,08,2024 GNCTD to file its response, 
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uddin West Association Vs 11OJ)  

behalf of appli nt-Niza uddin West Association seeking certain 
rapui a drain. 

Next Date of ea ring : 02.08.2024 

ncres'Ad'iri:tieathi6-6etalbScit 

Present 
Status/Status in 

.dune, 2024 

712 MGO (80 MGD) 

607,1 MGD (77.i MGD) 
• 

ighificant‘p 	 ajor 
Construction of.ng4f--STe. tpkhtivr t 97.30% (Liquid Line 

startedItinder Trial Run) 

9824% (Liquid Line is 
likely to start in July, 

2024 
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S.No. Achievement Status in Jan, 
2023 

Status in June, 
2024 

7. Rehabilitation/ upgradation of STPs at 
Kondli Phase 1V 

07% Completed (In 
operation) 

8 Allotment of land for DSTPs Land at 38 location allottedu of 40 DSTPs 

g. Trapping of sub drains -Nap garh, Supplementary Drains 06  

10Laying of 	network in unauthorized colonies 747 No 1168 No (421) 

11. Connection of J.1 Clusters with the sewerage networks DSTPs 558 581(23) 

Desilting of sewer more than iooOmm dia, o 85.38 Km 

13esiltrr,'af sewer 
a) 	Less than i000mm dia, 0 

14. Removal of encroachment from flood plain of Yamuna 565.32 acres land freed from encroachment 
from May, 22 to June. 24. 

S. 
No, 

Location Water 	uality Criteria 'C' Clan 
COD 

tnig/U 
BOD 
g/t) 

It or less 

DO irng/t) 
5mgit or more 

l=ocal Cotif 	PN1 ooml  
500(cleyrable) 

2 	(max_pt,n nlissiote) 	kh 
Jan, 
2023 

Jul, 
2024 

Jan, 
2023 

Jut, 2024 Jan, 2023 ut. 2024 n, 2023 	Jut. 2024  

1 
2 

Patta 24 

,, 	
. 

106 

28 

, 

108 

1.5 

,:,1-: 6 5'; 
,„,„  
t*38 

35 

^ 5 10 
7.1 

.4 0,00 

0 
1 

o oog2 
6  

0 28 

0.28 

Wazira 	d 6 

Bridge 'ISBT 

'1 

0,14 5 -{ 
..w 

r 

It 

1 

di py 

.12 4 5 

6 g 8 y1.1. 

-p,  
0 

. ,/ 

i 
7 Agra Canal at Okhla 

Barra 
. Rinser8 	Yamuna at 

Asgarpur (After 
confluence of Shandara 
& Tugtakabad drain) 

56 Eo 

838



July, 
202 

Name of Drain 	 TSS (mg/t) 	
COD m /1) S.No. 

n 2023 	Jul 
202 

Najafgarh 

ISBT Drain (Oudsia Bagh 
Mori Gate) 

n Nursing Home 
4 Delhi Gate/(Power House) 

Shastri Park 

Baraput a 
7 Maharani Bagh 

Jaitpur 

Tu lakabaci 
10 Shandara 

'208 

'266 

213 

186 
176 

. 100 Percent Treatment of Sewage 

• Trapping of alt Drains 

Sewerage Network in 1799 Unauthorised Colonies and 639 ii Clusters 

4. Industrial Effluent Management by 13 CETPs 

5. Faecal Sludge (Septage) Management 

6. Regulation of Floodplain (By DDA) 

7. Utilization of Treated Wastewater 

1384 Action Point 
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4. Upgradation and 
increasing capacity 

of existing STPs (i8) 
Construction of New STPs 
at Okhia, Delhi Gate & 
Sonia Vihar (3) 

• Total 
262.5 MGD 
liZ - 964.5 MGC  

 

Previous Proposou Capacities& r 
June, 2023- 727 MCD 
Dec 2023 - B14 MGD 

June 2024 - 964 5 MGD II Gap 

Estimated Sewage 
Generation 

Installed Treatment 
Capacity 

Treatment Total Treatment Capacity Total Treatment Capacity 
by Sept, 24 (Earlier Mar, 24) by Dec, 26 (Earlier Mar,25) 

Gap (712 - 964,5 MGD) = 252,5 MGD 

Focus Areas for Enhancing Sewage Treatment Capacity 

	

3. Rehabilitation of 	 2, Construction of 	40 

	

existing STPs (3) 	 New DSTPs 
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TFrrelF ne : Jun, 
(PT: Mar, 24 
PT Sept, 24) 

"Timeline : Sep, 2023" 
(RT; Dec, 2023 
RRT: Mar, 24 
PT: .July,24) 

Order 
Pare No. 
3.1.1 

Capacity Add ition: 47 MOO 
rnetine: 12 months and matter Of 

allotment of land shalt be resolved 
by all concerned by 31.01.2023' 

89 Co". 9l&".. 	t14 "0. oc 

/• 	 Pemovat 	P(stiar)(..e mobite Tower is 
ror.luircd far r,/,itructir/r-, rr,F SIP 
DDA/ Mot 11.JA ititr,Itt(Y1 the izind however 
yet to be handed °ye ,  DJB. 

(is,  /4". 

Okhla 
(overall 124 MGD) (Adli* 30 MGD) Sonia Vihar (7 MGD) 	 Delhi Gate (10 MGD) 

Compliance with prescribed standards of BOD:TSS(10:10) 

6-Jun-23 '3-Aug-23 is 6-Oct-23 	31-Dec-23 	25-Apr-24 • 30-Jun-24 

STPs built to 
prescribed standards 

12/38 STP 270/712 MOD 

'02 STPs under Test /Trial Run (Kondli Ph-II 
& Rithala Ph-I) & 

New Okbta STP under Trial Run 

Juno, 24 

May, 24 

AM, 24  
Mar,24 

Feb, 24 

Jan, 24 

Dec, 23 

Noy, 23 

Oct, 23 

Sop, 23 

Aug, 23 

JulY.23 
Jun, 23 

May, 23 
Apr, 23 

Mar, 23 

Fob, 23 

Jan, 23 

 

No. of STPs 
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under approval Land yet to be acted by 
DDA / Revenue 

Tender to be invited/re- Es 
invited 

Work under award Tender Received Tender Invited 

order 
Para No, 
31.2 

40 DSTPs: Capacity Addition: 92 MOD 

16 16 
0.. July-23 

r Jun-24 

6 

Order 
Para No. 
3.1.2 

Timeline Dec, 2024 	
13 

40 DSTPs: Capacity Addition: 92 MOD 

10 8g 
Work is under award 

Mitracin 

2 Ghewra 0A4 

Tenders re-invited.  
Were under HAM Modelwhich is under review 
Latest guidelines -AA & ES for estimates to be approved by UD / 
EFC/ GoM 

Kair ti Tenders under award, 
Funds approved under AMRUT 2A 
Were under HAM Model which is under review F 
Latest guidelines -AA &-ES for estimates to be approved by UD / 
EFC/ GoM 

4 Kakrola 	_ 2,64 

5 Khancianheri 0, 77 

6 Dichaon Kalan 1.8 
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40 DSTPs: ;opacity Add 

Outuboarh 

Auchandi 

Mohammadpur 
Mari & Karala 
Kanjhawa la & 

Lad ur 
Nizampur and 

Sawda 

Garhi Rindhala 

Tenders re-invited 

Were under HAM Model which is under review 
Latest guidelines -AA & ES for estimates to be a 

proled by UD EFC/ GoM 

Order 
Para No. 
31.2 

40 DSTPs: Capacity Addltion: 92 MGD 

Latest guidelines -AA 	S for estimate 	be 
approved by UD./ LFC/ CioM 

Tenders received and under 'Technical Evatuat ion. 
Funds approved under AMRUT 20 
Were under HAM Model which is under review, 
Latest guidelines -AA & ES for estimates to be 
a. a roved b Ual EFC/ GoM 

Tenders re-invited, 
Funds approved under AMRUT 2,0. 
Were under HAM Model which is under review,  
Latest guidelines -AA & ES for estimates to be 
approved by UD./ EFC/ GoM 
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3.18 28 	 Jauna Put-II 

7 
Order 
Para No. 
3.1,2 

capacity Addition 92 MOD 

22 	Khel Dallai VdtqC 

23 	Hasanpur Villaci 

24 	Shik43rpur 

1 nide, s hefth&g re-invited. 
Inds approved under AMPUT 2.0. 

Wore under HAM Model which is under review 
Latest guidelines -AA & ES for estimates to be approved by UD 
LIG/ GoM 

Land allotted and taken over. 
NIT finalized however as per new guidelines, AA & ES of scheme to 
be got approved from EFC 
Accordingly, the case submitted for approval and thereafter tender 

will be invited, 

Balance land allotted on 02.012024 and taken over.  

NIT finalized, 
However as per new guidelines. AA & ES of the 
scheme to be got approved from EFC, Accordingly. tne case is being 
submitted for approval and thereafter tender will be invited.  

'17 0 	Fatehpur Beri & Aso 

Order 
Para No. 
3.1.2 

40 DSTPs: Capacity Addition: 92 MN 
111 

Draft NIT under approval.  
Further as per 
latest guidelines. AA & ES of estimates to be approved by UD 
deptt./ EFC/ GoM Award case is under financial concurrence 

1.38 31 

2.2 32 
Land Available. 
Estimate prepared and under approval 
Further as per latest guidelines. M & ES for estimate to be 
approved by UD deptt,/ EFC/ GoM, 

For construction of STP & SPS. DDA alloted land to DJB. Payment 
has been processed 
152525 sqm land allotted on 05.03 2o24 out of 4 Bigha 4 Biswa. 
Payment amounting to Rs. 384.24 lac deposited to DDA on 
7.05,2024. Possession of land is yet to be handed over by DDA  

Land is yet to be allocated by DDA 

33  

Ta u 

5 Rangpuri 35 

0,38 
36 

0.95 
37 

Patta (Sunoarpur)  

Chattarpur Extension 

Maidan Garhi 
Ra'our Khurd) 

Satapur Majra 

Bajitpur 
Thakran 

0 55 

1 32 

0 6(' 

27 	 Jauna Pur-I 

29 	Dera Mandi , Bhati 

Chandanhota Satb 

26 	Tajpur Pahari 10 
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• 
r 
Ns. 

2 

y Addition: 92 M(D 

Land handed over on 21 06 20?4 Schc.?mr? takr.
,r, , 47) Lstimates bong prepared 

Land handed over on 0107,2024. Sch 
Estimates being prepared 

Land Issues 
Decision Taken In C: 

19 

7.175 Chief Secretary, GNCTD directed Divisional 
CommissIbner-cum-ACS (Revenue) to 

expedite allocation of private land at two locations to DZ.. 

Land at Taipur Khurd & Tikri Katan handed over Rif3 by Revenue Depth 
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North 
Nayabans 
(DSTP) 

02 DSTP 

TS S or i -2 2 OT Maidan Gar 
(DSTP) 

ts'w, tiro bp, allotted Liyt D DA (GHCTC),has;'‘K.,>rificid YSS&122`.:0920 

4 	 kp, 

21 

Order 
Para No. 
3.1.3 

Capacity Addition: 70 MGD 

Kondli, Phase II 
(25 MGD) 

Rithala, Phase -I 
(40 MGD) 

30-Jun-24 * 6-Jun-23 	3-Aug-23 R 6-Oct-23 	26-Dec-23 • 10-Apr-24 

"Timeline: Sep. 23* 
(PT: Dec, 23 
RRT: Mar 24 

PT: July, 2024) 

Yamuna Vihar, Ph- i 
(Addition of 5 MGD) 

"Timeline: Jun, 2 

Liquid line started in June, 23 
mr: Dec, 23 
RRT: mar 24 

PT: July, 2024) 
93 47% 94.7p. 97 20% ,)8 hr. 

ilinelitux S, 202 
MT: Dec, 23 
RRT: Mar 24 

PT: July, 20240 
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C 
aken In th HLC: 

Ord 
iara 

3.1.4,  

23.5 MGD yAddit  

'recteci CEO, 0J13 ( V evework Of upgrodotion 0 
TN .withot t 	t ii )g 11177elifle. 

ecru 	 enquired about per MG!) cost of operation and mointeno 

t 	and submit details on this matter with help of 

p 	Add tion: 07.5 MD 
me 	p ettoo-Utirt.2024* 

	

 	RRT: Dec,,202,4 
PT' Dec, 2 S 

S q142 M 
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Dec: 202 " 

Ri A..ft 

Pr Sept, 

(Half Stream of STPs 

Sr, No, 5 to il  
COMM/551C; 

(Nizamuddin West association Vs Uol) 

97,90 % 

Under triat run 

25 

Order 
Para No. 
3.1.4 

. I 

. 	_. •  

. 

apa 

- 	. 

th s t,s as ?nip 
 Feb':: 24 

-,, 
tat 

3 Pappan Kalan Pha 20 30 37% 43% 

4 NitothPhaseI 40 60 37% 43% 

5  l,.(Wil 
6 50% eg% 

6 Keshopur Phase -II 20 20 50% 69% 

KopUr P 	 , 40 60 50% _____ 6g 

8 8 Rohini Sector 25 

ta 

15 

1 	.? 

25 44% 

44% 

70% 

70% 

so Coronation Pillar Phase -I & ii 20 20 44% 70% 

ronation Pi 10 10 44% 70% 
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Mehrauti 

a.lan, 24" 
PT 24 
r Oer:25 

qimat(.: under 
approval for A/A & 
E/S 

°Jan, Z 
PIT Dec 

Pi -  ticr 

Vasant Kurij 

rittt,  to (In. 	crt inch 
locp rlt L if t-in of 	11 ; 

ciefot r (Ad lowoVf 

offluotit of tlimo S I I's is 
boing discharriod 

into Barapullah drain 
that is being tapped in t0 
Okhia SIP: 

Moreover, effluent of 
those STPs is going to 
be utilized in nearby 
farm-houses, golf 
course etc.  

Order 
Pars No. 
3.1.4 

Fife sent to competent authority to be 
consider reinviting of.  tender Estimate 
is in process for A/A & E/S 

4th consecutive call of tender has 
been done, in recent competent 
authority has been decided to 

discharge previous tender and re- 
invite it with open technology.  

Tender is yet to be invited.  

File has been sent to competent.  
authority for approval of Estimate 

55 
File nt for A/A & F/S 

June, 2024 

Or 

Estimate is in process for A/,\ 

27 
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çuitve 
Lertgtiibe'sltied a 
on 16.02.z4 (Krn) 

Se 428 (70 4%) 9491

Ccmottt 

• Time4n-e. 

Jun 

I Jur 24 

T 2 

ted  
RI. D,ec23 RPT Me' 24 

17 0 1. 

8 028 

I ‘1, 

371 	 22.16 

p ted  

94.93 
110 (N_ 45 km 

68.82(72.5%) 
Estimates are being checked 

86.66 (89.94%) 

Owarka STP 

Nilothi STP 

urn 

	

Lenytj 	Length • 
silted s on Desktted as 

25 12 2023 	Qfl, Feb 24 

	

(Ktil) 	(Kin)  

162.25 (36.66%) 247.65 (56%) 

Order 
Para No. 
3.2 
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120 
Connections (Storr 

Water enterino 
sewerage) 

MCD PWD 

Disconnected No intervention 
Required 

24 

Statusof 23 drains pertainin to MCO 

11 

6 

3 

31 

Action 
Untraceable 	Required 

6 

Trapped 
-not functional!, 
partially trapped 

191 
Connections 

(Sewage entering 
storm drains) 

Trapped/Dry 
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Order 
Para No. 
3.2.1(iii) 

Drains out faWn. into river Yamuna in Delhi 
• 0.2 Drains [Najafgarh (including Supplementary Drain) 6. .;tv.-.)hdara being large drains & 

technically not feasible to tap whole drain (included in Intercept©r Sewer Project 

where substantial flow of sub-drains has been / wilt be tapped) 

• o9 Drains Tapped 

• 2 Drains (Delhi Gate Drain & Sen Nursing Home Drain) Partially Tapped. 

• og drains flow yet to be tapped / diverted to Sewer / STPs for treatment 

Tapping of Drains (RemainIng 3 untapped major drains) 

Total Flow to be Tapped: 48.14 MGD 

Large Drains, can not be tapped. 
Sub Drains Covered Under 1SP 0 

Barapullah 
Drain 

"TimeLine: Sept, 
2023' 

RT: Mar 24 
PT: Dec. 2024 

Maharani Bagh 
Drain 

Najafgarh 
	

Shandara 
Drain 
	

Drain 
Mori Gate 

Drain 
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aneurelimme emoo m 	Tapping 3 un 

Barapullah 
Drain 

Order 
Para No.  
3.2.1010 

or drains : Total Flow to be Tapped: 48.14 MOD rimounp- pt, 21 

f,) Mot 74 

Der f 

Maharani Bagh 
Drain Mori Gate 

Drain 

Drain 
S. Drain Na 
No, Owning 

Agency  

STP of io MGD is proposed for 
treatment of remaining untapped 
waste water. Land to be allotted 
by MoNUA /DDA 

It-nf7t,71,.• 

60 	Partially 	Overflow / Untapped waste wa or, Tapped.. 	will be boated at Okhla STP after 
tapping into Ring Road Trunk 
Sewer. 

102 	256 	6 

Partially 

Tapped 

2 	292 

120 	212 

pH 
MGD 
As per  
1/.113) 

CD Abut Faza 

Sen 
Nursing 
Home 

Delhi 
Gate 
Drain/ 
Power 
House 

7.2 

,51 	7.2 

6.55 	7.9 

TSS COD ROD 
(260 

mg/U 0mg/0 

Status of Drain STP in which tapped waste water is 
(Tapped / 	treated /proposed to be treated 
Partially 

Tapped / 
Unta ed) 

Sewage to be tapped after 
completion of Batta House 
.c.`wwerage scheme & to be treated 
t Okhia SIP 'f 

3-Aug-23 -Oct-23 '25-Dec-23 10-Feb-24 26-Jun-24 

35 
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~e of Dratn 	iii 
MOD 

pN 
(5.5- 

) 

STP in whi  
treated 

(3erng 

BCD Status of Drain 
(Tapped / 
Partially 
Tapped I 
Untapped) 

Sal Drain 
(Oucisia 6;10/ 
Mori Gate 
Drain) 

244 8 40 Proposed o be treat 
Coronation Pillar STP of 70 MGD. 
SPS is being Constructed a 
Kashmere Gate 

to bo tapped 

Vihar  
n Eastern 

Bank of 
Yamuna)  
kaliasn 
Nagar art 
Eastern Bank 
of 'fa mono 

Sample could not taken due to To be tapped 
slippery area caused by rain Proposed to be trued at New 

STP of 7 MGD. capacity at Sonia. 
Vihar. P 	 4c)=-'4. 

To be tapped D B has requested MCD to stop 
unchecked waste water being 
pumped n this drain, 

2 

7 

Status of 
Drain 

trapped / 
Partiatty 

Tapped 
tintappedJ  

SIP in which 
ated /proposed tc  

To be tapped Partially tapped by CUB, Finally going 
into Butand Masjid SPS. Balance flow of 
storm water Pump House will be 
tapped 	D. 

Tapping of 09-10 MLD flow in C.V. 
Raman Marg Trunk sewer completed.  
Balance flow C20 MID) to, be tapped 
after completion of •Batts House 
Sewerage scheme & to be treated at 
Okhla STP. 

4s per 

Dec-ao (Earlier me 
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'f`r'h,74.e.fi)r 

tri;t54t.e1 ;)t 

okater, 
tixtr, 

MC.lb 
h STPs. 

Untreated 
throLigh 
fidm Fizit yam.), 

0 tvtcp 
through ShaYtiba bad, kW! 
Banthata ctrDin s 

rrom U 
land 

ut drain will be tapped 
RT- 
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Order 
Pare No. 
3.2.3 

• WAP(.7;CY 	uibmitted the phase-I 

(without discharge ard water quality). 

• Phase-2 (with discharge nd water quality) 

work has been started but held up due to 

monsoon season. 

• It will be completed by December, 2024 

ft 

waS 

41 

Performance Audit of such un-

tapped drains and partially tapped 

drains shot, be conducted prior to 

next meeting of KC after tapping 

these sub-drains, so that no 

leakages of sewerage took place in 

such sub-drains 

be completed after monsoon. 

• 42 
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Order 
Para No. 
3.3,1 

Jan, 23 

'July. 24 

44$ 

tU, 	cn co 	 o I o 	 m 1 

Sewer Lines Laid & Notified Work of Sewer Network in Colonies where Sewer 
Progress 	Network & Decentralized 

z N 

STPs are to be laid 

Colonies where NOC is 
awaited/O-Zone/ Not 

Traceable 

73 
Colonies where laying Sewer Netwo k in progre s 

Cumulative Physical Progress of 573 Colonies 
Completed- 335, In progress- 238) 

573 
573 

"Timeline: December, 24" 

573 

41; 

December (Cumulative Nos upto Dec 23) 	April (Dumuietive Nos upto  Ai 24) 	
December co u tive Nos upto Jul 24) 

* Target 	
I Achievement 

44 
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15 0 

183 July, 24 

125 

Feb, 24 

31 35 
20 28  

se Under Land Acquistion 	Tender Stage 	Under Award stage Under Estimate Stage Land yet to be allotted 
stage 

VVoric Completed 

90 
69 

573 Colonies where laying Sewer Network in progress 

Physical Progress of 573 Colonies 	*Timeline: Dec., 24 

371 

62 

78 
33 	

11111 
	21 
	

08 
_AN= 

100% 	90-99 % 	70-89 % 	50-69 % 	25-49 % 	0-24% 

45 

318 Colonies where sewerage network is to be laid along with Decentralized STPs 

11 
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Order 
Para No. 
3.3.2 

Order 
Para No. 
3.3.1 

161 colonies where NOC is awaited/U-Zone 

	

Jan, 23 	June, 24 

12 	 10 5 1 	4 	
4 0 

Forest Land AS1 Land Not feasible Not traceable 0 Zone 

'TimIine for 161 Colon' s 
where NOC is awaited 
Zone 	months after  
receipt of NOC but not later 
than June, 202 

47 

Total JJCs : 639 

Remaining 58 JJCs 

48 
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nnaes 
opetwor 

Order 
Para No. 
3.4 

Action Plan prepared and final 

consultation with stakeholder is being 

carried out, 

lip-gradation completed' 2 
•c 

Narela (DSIIDC) 
	

Bawana (DSIIDC) 

35 

Order 
Para No. 
3.3.2 

S P r Dyress in 58 non -feasible JJ Cluster  

Sm No,cfJiCtusters . 	 Status 

 

prairm  to  h 	1.lpp&ki  
-- ,_ 

Drains 	iU be4 . )C0 after commr,sion of - r 	po,,o( 	)9vet network ri nithy • /A 'of 

Drains which can be tapped in to bowerage network by installing lift station 

14 

4 Feasible sites approved by NMCG for which demand has been raised for funds from NMCG 

Tapped in STP through major storm water drain/tapping work are in progress 

6 Not feasibte due to space constraints and muLtiple outfall.s etc. 

7  'te does riot exist 

Total 58 

49 

154.8 

Remaining (11) 

GNCTD de notification dated 
01.01.2a. 	avc.-',  powers of 11 
CETPs 	presentLy 	being 
operated and maintained by 

CETPs Societies to DiB. 
However said Notification has 
been quashed by High Court. 

Rest 2 CEIPs at Nare .a and, 
Bawana are to be operated and 
maintained by DSIIDC 

4, 
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Order 
Pare No. 
3.4 

Decision Taken Taken in 9th H C: 

.754 Chief Secretary. (;AICTI) 

decis, 	17tptior 	7c'/1 017(Y CitiirCle 

suitot,tc c7ctron in7modictely 

II? al)(nit theI oçp,I )pity() 
abt lined 
	

challenge the 

trios ikrattmetit to examine mr/f tr egally and take 

ining 

75.5 
ChiciSeeretaty GNCTD reiterated that CEO Off3 shall submit the updated Status a 

CETPs fro 7 
CETPS Societies by next I-1W meeting." 

51 

• 
Chairman, DPCC ssued direction on 22.06.2023 to Local Boc.lies, ODA, DJB 

	scorns (BSES/ NOP!.) o r 
closure / sealing & disconnection of Electricity and Water Supply of all Dyeing units and Jeans Denim 

washing units operating outside Approved Industrial Areas / Industrial Estates / Redevelopment Areas 
• 

OISCOMS directed on 22.06.2023 to disconnect all connections to Illegal units in NC ovens 
• Total No. of Dyeing units inspected 	

:340 • 
Close down/Sealed/ Disconnection of electricity 	: 144 • 
MCD on 08.07.2024, constituted teams consisting of Mai, mil (Revenue), OPCC, EMS, Delhi Police and 

DJB in Nangloi Jat Assembly Consituency, Kirari Assembly Consituency and Meethapur & Badarpur Areas 

for sealing of all illegal ind units including Jeans dyeing units on spot in non-conforming areas. 

52 
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CS personally appeared on 02•02.24 

10.04.2024 direction: 

in reportwhich has been filed by GNCTD. following issues requires fresh filing: 
IlLegal discharge of Raw sewage by tankers in drains 

in built system for prohibition of ILLegal discharge 
., Centralised monitoring system 

SPS enabled vehicles for collection for septage 
; R tionalising numbers of tankers 
Cross verification of Qty of septage 

e network in unsewered areas 
of ASTPs 

'ng is 26.07.2024 

I said order of Honbte 

eport of commit of S P Gag and Orders dated 21.12.2022 of 

• 
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cense to HR vehicles-
(Only 'WOO 

d action by Oils a 

ping (As per 

• .  
Vendors rv;1<ect to riubtnit ( r?. in which they are performing. 
Aftei receipt )i locations, sam will be uploaded on DJB websitt) for information to public,. 

D B has taken measures by conducting meeting5 with owners  of existing ticonsed tractor, 

Workshops have been conducted with o ficiats of MoHUA, GO1 • 
with owners of existing ticensod tractors to motivate them for 
purchasing mechanized vehicles by availing 'NAMASTE" 
scheme for subsidy and tow interest rates. 

Centralized 
Monitoring System DJB to 

explore other possibilities 

by inviting fresh Bids and  

find out solution before 

Next 

DJB monitored movement of these vehicles i six f 'or,th on 
December 2023. But following discrepancies were observed: 
1. 

DJB could monitor movement of the tractors only from one 
Location to another. The GPS movement could not mention whether 
starting or ending Location is premises of users or drain or any other 
area, 

2. As no sensor are fitted  in the tractors, it could not be ascertained 
how much septage is lifted from users premises and dispose at 
designated disposal locations. 

3. Many times these tractors do not find business for septage collection 
and start doing collecting Matba from residents on payment basis but 
GPS movement cannot identify purpose for which purpose tractors are 
moving in area. 

in 

863



The proposal for enhanced penalties has been notifirld by UD 
Department. GNCTD as 'Delhi Water Board Septage 
Management (Amendment) Regulation, 2024 on 13 03 2024 

C 

• 

, 
, 	 / 	 :.;,  

UD Department, GNCTD has issued 'Delhi Water Board Septage Meinagern 	Amendment) 
Regulation, 	2024" on 13.03.2024 	including 	following amendments in the existing 

ll!) Depa 	— Regulations; 

,. ,pr,dite 

	

he  

issuance 	of 
a) Penalty for deposit of septage by unauthorized (unlicensed) entities shall be Rs. 
50,000/- plus confiscation of vehicle. 

Notification 	of 

amendment 	in 
b) Penalty for disposal of Septage at places other than the designated places by 

authorized licensee shall be Rs. 50,000/- per violation, 

Delhi Water Board 
( c)  Penalty on a person who uses the services of unlicensed vendors/vehicles for 

Septage discharging the septage shall be Rs. 10,000/- per violation. 

Management 2. An officer not lower than the rank of Naib Tehsildar in DM offices, JE in DJB/I&FC, Sub 
Regulations 2018. Inspector in Delhi Police and Sanitary Inspector in CD shall be competent to impose penalty 

Installation of OPS System - Each Vehicle used for transportation of septage shall be 
fitted with GPS device and access rights of the movement data shall be given to the Delhi 
Jal Board for tracking of such vehicles. 
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•  
Delhi Water Board Septage Management Regulations 2018 dated 12,112018 

for collection, transportation and disposat of waste of septic tatito., (Soptocio) 
• 

Necessary action to be taken by MB District Mocji,tr,Ites 8, 1 ocot Bodic.1
,; 

Septa 	Manaqem 	Commit' 	
hictpc ny conct..:!rned District M;“-jistr,.4Jm'.; 

Totat No, of Meetings of Septage Management Committees held 

No, of Vehicles/ Tankers found unauthotizedty discharging Septage into Drains etc 

No. of Vehicles/ Tankers impounded 

No, of Challans/notices issued 

Total Amount of Environniontat Compensation imposed (in Lakhs) 
1719 Lakhs 

Total Amount of Environmental Compensation received (in Lakhs) 
17.19 Lihs 

59 

Am Mon 	ise septage collected/treated in Cr. Ltrs.) 	Cumulative septage collected/treated (in Cr. Ltrs.) (Since 2018) 

'196 Vehicles to be reduced to by iso by Apr. 2024. NOW 172 	 86 Designated SPS for ,:oilrct)cr; o 

60 
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Order 
Pere No, 
3 

Area (Ha) 

Yamuna and is yet to be submit revised 
	

etines f the projects and thus needs to be 

vat of encroachment from flood plain be taken by DDA on priority basis th 

ned District Magistrates, and DDA should ensure protection to flood plains by 

pr?yiding proper fencing at boundary of such flood plains, 

6 

Timeline 

Completed 
But Currently damaged partly due to 
NCRTC Works 

NP2025 
(Baansera Approx. 50 Ha is completed, 
Rest Area is to be developed) 

ompleted 

30109/2024 

d Overt° CP 

DecisionTake 
	

iii C: 

"7.73 DOA shall c xpedite the projects rotated to restoration & rejuvenation of flood plains of river 
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S.No 	 Name of Project 	 Area (Ha) 	 Timeline 

4 Asita West / 
Yamuna Vatika (Part 13) 107 PhageI works Completed 

Kalindi Biodiversity Park 

Ghat Area (66Ha) 

Part A: 

(0udsia Ghat/ Vasudev Ghat 

Part B: (Surghat) 

Part C: Eco Trail 

Yamuna Bazar 

Within 9 months after completion 115 
of NHAI project 

16 	30/07/2024 

13,6 

33 	
30/06/2025 

3,4 

S.No Name of Project Area (Ha) 	 Timeline 

7 Yamuna Vanasthali: 236.5 Phase-I works Completed 

Mayur Nature Park 397.75 
Part A 235 

Part 162.75 
31/03/2026 

Nindan Samar: 45 
Part A 15 

Part B 30 
30/04/2025 

Eco-Tourism area 30 
10 Part A 22.7 

Part B 7.3 
Yet to be Planned 
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	(Nizamuddin West Association Vs Uol) 

eretary„ GNCTO. directed DM 0 take up this matter sopar, prepare 

ction Plan for u itization of trented STPANate 

• • 
9C  

01 

Ara/ Lot ifty 

Yamuna Flood Plain ODA, land near Nigam 
bodh Ghat (Western bank), 

Date of 
Demolition 

01/06/2024 

06/06/2024 

14/06/2024 

Structure. Removed 

I. Pucca Structures - 2 Nos, 
2. Semi-Pucca Structures - 2 Nos. 
3. Religious Structure - 1 No. 

Re-encroachment removal of 
Temple 

Temple Cluster 

Area 
reclaimed 
(in acres) 

0.30 

NIL 

0.57 

02 

03 

Unauthorised 	religious 	structures 
Baba Shyam & other statue/ Mu 
Thokar No. 18 at DDA Land. 
Unauthorised 	religious 	structures 	i.e. 
Prachin Shiv mandir and Guru Gorakh 
Nath 	Dhoona 	Ashram 	etc. 	on 	the 
department land at Asita East Thokar no. 
13 to 16 Eastern Bank 

Mayur Nature Park 24/06/2024 Cricket ground 10.0 

Kalindi AV.1 	 Baansera 
25/06/2024 12 Jhuggies NIL 

TOTAL 
	

/0.87 

65 
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Nizamuddin West Association Vs UoI) 

125 (90+35) MGD 
Beino 	uF,c,-(.1 	in 
Horticulture 	and 
Lake rejuvenation & 
Water Bodies etc, 

70 MGD 30 MGD 
Proposed Ground water 
recharge at DJB Marshy 
land near coronation 
pillar.ehalwasa 	lake, 
Jhangirpuri Drain 	 Totat Treated 

Sewage 

Order 
Pare No. 
3.7 

Action Han for75 MOD 

ioned 
in progress 75 MGD 

Corry* t 
'Aug, 

*Juty, 2 	RT M. 
RT May 2.4 i)I 

PT: aCt,i.:*-1 
•Muv 24 

p7 

20 
2 

5 

Pappankalan 	Nilothi 	Nejefgarh : Sanjay Lake from NTPC Eco Park ROOM Lake No .1 Smiriti Van / Lake oknia 	Rohini Lake No 2 
Kondli STP and nearby areas 

from Kondli STP. 

267 MGD 
Mandatory 
Peturn Flow in 
YnrnI4fl,- 

115.1 MGD 

Gap 

67°  
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Rohini take No.2 : 15 

Order 
Para No. 
3.7 

Action Plan for 75 MOD 

10, Aug 06, Oct Feb. 24 Present 
Status 

69 

Action Plan for 75 MO 

• 870



Arcs tett, ki t 

ottifrtg t 0 

etr t* 

qr 1 
MV' 

41 	nc threi,9 cat 

trrr 

MtkvAtirPt; 

rno).21-774.„101!-C (,, 

-tArr rn:iet.$0,1 Nvithin 

COntite' 	tiOTh 	stMit'?-.0t-t:91$ 
recrtttit Iqerv-Its to keep A ek oro prxy— made  
Mtocoteci Acton Points 

Eight rnee:Ipcs have 	 r'dr 

.2oz under the Chairmanship of Pr. LE 

Meet, under OM In Its meeting observed 

Plications of 268 crores (Approx.) for us a 

encroachment of acquired land if water recedes. 

eel, area in Its current nature be maintained.  

Of India being a trans-bound 
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4th MOM 
y 

• 
() 4 

hoi, NapYg,)111 Drain 	 Any 

‘itV, 	 tO 

rigs:tbani.* 'Najaf 

stibmitli tiraft 

aat4on. 

ti by SLCt and C on cntee zc23. 

igth of i5 tern under considentbri for In 	OA 0 

vaportarty 	to 	Departri ,Int on ol.12,2023 ,o 

e 	datod .t)2 42024 requested l&FCD to irrtptement propose project. Wrough  
and 18,FC to sign PRA with SECT, 

ise:6r', even basic om/ledge 0 generating s 	power, 

owning  'agency, conveyed NOC lo Po e Depth 

Tait 

Actievement 74 
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66 

Department of 
environment, GNU° 

Delhi Pollution 
Control Committee 
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0.016 

Criteria 'C' C 

	

101) 	DO (mg/I) 	Fecal Coliform 

	

(mg/I) 	5mg/I or more 	NIPN/100m1 

	

3mg/I or 	less 	 00(desirable) 
500 (max permissible) 

(in akh)  
Jan, July, Jan, July, 
2023 2024 2023 2024 

an, 2023 	July, 
2024 

1,5 	2.5 	10 	9.4 	0.002 	0. 

• 
410 
	

Annexure—"C" 

Comparative Results of Analysis Reports of Water Quality of River Yamuna at Eight locations in 
respect of BOD, COD, DO and Faecal Coliform for the tnon h of January, 2023 and July, 2024 
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120 	266 	212 
112 	224 	292 

of Untapped Drains out-falling into RiverYamuna 

antary, 2023 and July, 2024) 

Water 

en. Nursing Home 

Gate (Power  

.No. 	Name of Drain 	TSS g/l) 

July, 
2024  

100 

ISBT 
Bat 

No Flow 176 	No Flow 
Observed 	Observed 
65 	208 	172 

97 	213 	224 

91 	186 	216 

103 	176 

So 

Kailash Nagar 

aapulla 

No Flow 
Observed 
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